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Shri Chatra Bhukhan Gogol,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Dipankar Bora,
District & Sessions Judge,
Tinsukia.

With reference to the above, I am directed to inform you that you have beengranted permission to avair casuar reave on 0g.11.2024, arong with station teavepermission from the evening of O6.U,2024 till the morning of U.U.2O24, as prayedfor' The next senior most Judiciar officer avairabre at the station sharr remain in charge of your
Court and Office in your absence.

Casual leave,

Your Letter Nc.DJT /749512024, dated 30.t0.2024.
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Dated cuwahati, ,2024.

Yours faithfully,
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Copy to:

The Project Manager, Gauhati High Court.
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